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SHRI SWARAN SINGH: Four que"iom 
have heen asked. I will he very brief in Ihe 
reply. 

l\u protest letter has b~en selll 
Ian hccallsc no lIseful purpos(' 
s(~r\'c(l. \\'t: h,I\'(' no diplomati(" 
with them at the moment. 

[0 Pakis­
will he 

relations 

Regarding the second question. we have 
informed the Missions abroad and let us 
not rorgpt that hcside~ our informing Lht' 
Indian Missions ahroad. the Government 
of Bangia Desh is now represented in the 
llIa.jor capital'i of the world and their 
Ambassadors flm1 Trpreo;;cnlatives are also 
explaining lido.; pfKilion in a \"('ry admir­
ahle mannt'r to the world ('ommuniry. 

About the third question as to who is 
in ... tigating- Pakistan. I do nol know. But 
whoever is illstip;ating. is not helping Pakis­
tan and Pakistan should realise that if 
Pakistan is acting on anyho<l\"s instigatioll, 
then .urelv the result of this will have to 
he faced bv Pakistan and not hv the in<ti· 
gator. . . 

The fourth question asked is: whrthrr 
PM would like 10 make • Slalemmt. It i< 
for PM to consider. BtH the statement that 
I made was Oil hehalf of the Govern· 
mcnt .. 

SHRI PH.OO MOny (Gnrlhra): I do tlOI 
want 10 mak(' a slatemcnl. PM stands fOT 
Piloo Modv. She is only a temporary in. 
cumhent. 

SHRI SWARAN SINC,H: This matter j, 
before the intrrnational community, and 
it i, well appreciated hv the whole worlel 
that in this respect the action and the atti· 
IlIdr of Pakistan is totaH,- indefensihle 

12.57 IIR'. 

PAPF.RS I.AID ON THE TABLE 
U.P.S.C. eMEM8£RS) SECOND AMFNDMENT 

RFGUUTION_, 1973 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND IN 
THE DEPARTMENT OF PERSONNEL 
(SHRI RAM NIWAS MIRDHA): I heg In 
lay on the Table a c'!Py of Ih. Union 
Puhlic Service Comml!Sion (Mem~rs) Se· 
cond Amendment Regulation,. 1973 (Hlneli 
and Enl{lish ver<ions) published in Notifi· 
calion No. C.R.S. 200(E) in Gazette of 
India dated the 12th Aoril. 1973 i!l!lued un· 
der article .318 of the Constitlltion. [Placed 
in Library. See No. I.T·50II /75.] 

('.oFFFF (AMENnMINT) Rut .... _, 1973 

THE MINISTER OF COMMERCE 
(PROF. D. P. CHATTOPADHYAYA): On 
bd,alf of Shri A. C. George. I ~g to lay 
011 lhe Tahle a (Op), of lhe Coffee (Amend· 
ment) \(ules, 1973 (Hindi and English ver· 
sions) pllhli<hcd in Notification No. G.S.R. 
!fi9 ill c,a/.eUe of India daled the 7th April, 
19B, llnder ",h-section (3) of section 48 of 
the Coffee A,I. 1942. [Placed in Library. 
See 1\·0. I.T·.iOI2/73.] 

REVIEW ANI> ANNUAL REPORT OF FJLM 
FtNANcr CoIU>O'{ATJ()N~ L'ro., BOMnAY ANn 
A~Nt: \1. R,..I'ORT OF PRt:SS COUNCIL OF INDIA 

'OR 19n 
THE DEPUTY MINISTER IN THE 

MINISTRY OF INFORMATION AND 
IIROAIlCASTINC, (SIJRI DHARAM BIR 
~11\'HA): I heg 10 lavon t.he Table-

(I) A wpv each of the foll"""ing papers 
(Hindi and English vrTsions) under ",uh­
,",[lion (I) of ,ection fil9 of the Compa· 
nic< hel. 1956:--

(i) Review by the Government on the 
workifl~ of the Film Finance Corporation 
Limited. Bomhay, for the year 1971·72, 

(ii) Annllal Report of the Film Finance 
Corporation Limited Bombay for the year 
1971·72 alonp; with lhe Audited Accounts 
nnd rlu> comments of the Comptroller 
~lt1n .I\UOitOT Gen('ral thereon. 
I Plaord i1l Ii/mIry. Sec LT·5013/n.] 

(2) (i) A copy of the Annual Report of 
Ihe Press Council of India for the year 
1972, nnder section 18 of the Press Coun· 
cil Act. 19115. 

(ii) A statement (Hindi and English 
v ... ions) explaininp; the rea""ns for not 
layinl{ the Hindi version of the above Re· 
port simultaneously. 
[Placed in lil,rary See No. I.T 5014/73.] 

REVIF.W ANn ANNAlIL REPORT OF NATIONAL 

'NrwsPRINT AND PAPER MII.LS LIMtT£n, 
NI:PAN.a.GAR ANn OF HINnUSTAN PAPI;.R COR. 

''ORATION Lm., Nrw DFLH!. FOR 1971·72 
THE DEPUTY MINISTER IN THE 

MINISTRY OF INDUSTRIAL DEVELOP· 
MENT (SHRI I'RANAB KUMAR MU· 
KHERJEE): I beg to Jay on the Table a 
copy each of the following papers (Hindi 
and English versions) under sub·section (I) 
of section 619A of the Companies Act. 
1956:-

tl) Ii) Review hy the Governmelit on 
the working of National Newsprint and 
Paper Mill, I.imited Nepanagar, for the 
r~'" 1971·72. 

(ii) Annual Report of the National 
l'\-ewsprint and Paper Mills Limited, 
lIIepanagar. for the vear 1971·72 alonq 
with the Audited Account, and the com· 
men" of the Comptroller Rnd Auditor 
General Ihereon. 

[P/aud in Ii"rnry. See No. 1.1'·5015/73.] 


